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Sh. K. B. Hydrose 

Sh. C. T. Joseph 

Sh. C. G. Mohandas 

Sh. T. L. Antony 

Indian Oil Corporation Limited 

SI. No. Name 
----.- ----- -

1. Sh. TSR Gopala Rao 

2. Sh. S. Seetharaman 

3. Sh. K. Suresh Babu 

4. Sh. P. L. Antony 

S. She P. G. Abraham. 

6, Sh. K. I. Joseph. 

7. Sh. A. ·V. Ramachandran 

8. Sh. P. E. Sridharan 

9, Sh. T. A. Martin 

10. Sh. T. L. Joseph 

11. Sh. P. T. Chacko. 

12. Sh. V. G. George 

13. Sh. K. T. Prabhakaran, 

-- - -

Gen. Workman. 

Gen. Workman. 

Gen. Workman. 

Fitter. 

Designation 

Ops. Officer-Gr. I 

Ops. Officer-Gr. 1 

Ops. Officer-Gr. I 

Khalasi. 

Khalasi. 

Operator. 

Sr. Khalasi. 

Sr. Khalasi. 

Khalasi. 

Operator. 

Operator. 

Operator. 

Operator. 
._----_ ... _._--.----

Apart from the arrests, no other action has been taken against them. 

ConstructiOft of Roads i. Arunachal 
Pradesh 

3139. SHRI WANGHPHA LOWANG : 
Will the Minister of DEFENCE be pleased 
to state: 

(a) whether defence clearance has not 
been accorded for construction of roads 
from (i) Hawai to Walong and Kibithu; 
(ii) Animi to Mipiden; (iii) Migging to Tuting; 
and (iv) Pugging to Paling in Arunachal 
Pradesh; and 

(b) if 50, tbe rea80lls therefor 1 

THE MINISTER. OF DEFENCE 
(SHRI P.V. NARASIMHA RAO): (a) and 

(b) Proposals for construction of roads in 
question is as follows : 

(i) Hawaf to Walong and K.blthu: 
The road has been cleared for con~ 
struction between Hawai and 
Kalen. 

(ii) Anini to Mipiden : 
& 

(iii) Mi'Udng to Ttiting: It has not 
been considered desirable to alto N 

construction for the time being. 

(iv) Puafng te Paling: The road has 
not been cleared since a road on the 
western bank of river Sian; joining 
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points opposite Pugging and Paling 
is already under construction. 

Bhopal Gas Tragedy Mortality Estimates 

3140. SHRI SURESH KURUP: Will 
the Minister of CHEMICALS AND FER-
TILIZERS be pleased to state: 

(a) the latest estimate of mortality in 
the Bhopal gas tragedy; 

(b) the basis for this estimation; 

(c) whether the list of dead bas been 
announced; 

(d) if not, the reasons therefor; 

(e) whether people have been asked to 
register the names of their dead kith and 
kin with Government; and 

(f) in ca~e~ where complete families 
were eliminated, the mechanism adopted by 
Government to ascertain the dead? 

THE MINISTER OF CHEMICALS 
AND FERflLIZERS AND INDUSTRY 
AND COMPANY AFFAIRS (SHRI VEE-
RENDRA PATIL): (a) to (f). As per 
latest information available from State 
Government the total number of deceased 
persons, subsequent to the accident, is stated 
to be 1430. The information is based on 
figures of Government Mortuary Bhopal, 
tigufl!s collected from burial grounds, crema-
tion grounds, private nursing homes, Divisio-
nal Railway Authorities and local enquiries 
conducted in neighbouring villages as also 
figures received from District Magistrates of 
neighbouring districts. 

A list of deceased persons was prepared 
and published for information of general 
public at the office of the Municipal Cor-
poration, Bhopal, Police Control Room and 
at also Police Stations of the affected areas. 
It was also notified that members of the 
public may give information of such deceas-
ed persons whose names are not included in 
the list. In response to this a number of 
applications were received and scrutiny / 
inquiry of these is still in progress. 

State Government has also got con-
ducted a house to house survey, through 
various institutions, in the affected area. 

The figure of dead indicated above is 
expected to undergo revision on account of 
the enquiries being conducted. 

Shortage of Anti Rabies Vaccine ill 
Bihar 

3142. SHRI D. L. BAITHA: Will the 
Minister of CHEMICALS AND FERTI-
LIZERS be pleased to state ; 

(a) whether there bas been acute short-
age of anti-rabbies vaccine in the country 
particularly in Bihar; 

(b) if so, the reasons therefor; 

(c) the measures adopted to remedy the 
situation? 

THE MINISTER OF CHEMICALS 
AND FERTILIZERS AND INDUSTRY 
AND COMPANY AFFAIRS (SHRI 
VEERENDRA PATJL): (a) to (c). My 
Ministry montitors the market availability 
of essential and life saving medicines based 
on the reports received from the State Drug 
Controllers, the Central Drugs Standard 
Control Organisation and public com-
plaints. 

No shortages of anti-rabies vaccines 
were reported in Bihar during January to 
March '85. However, localised shortage of 
thiS vaccine in Maharashtra was reported in 
February, 1985. 

MIs. Haffkinc, the concerned manufac-
turers of this vaccine, were advised imme-
diately to rush stocks to the affected place 
and the Company has informed that they 
had done so. 

Garden Supply Facilities in Cantonment 
Area, Seeunderabad 

3144. DR. G. VIJAYA RAMA RAO: 
Will the Minister of DEFENCE be pleased 
to state; 

(a) the existing Garden supply facilities 
meeting the demand of the gardens in can-
tonment areas; 

(b) whether these facilities exist in can .. 
tonment like Secunderabad; and 




